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Railway Vacant Land (in hectares)
Southeast Central 3331
South Western 4245
Western 5876
West Central 621
Production Units 478
TotaL 52401

(c) to (¢) As on 31.03.2016, approximately 879.51 hectares of land (0.18%) is under
encroachment illegally by various segments of society which also include unscrupulous
elements. For these encroachments, Railways carry out regular surveys and take action
for their removal. If the encroachments are of a temporary nature (soft encroachment)
in the shape of jhuggies, jhopries and squatters, the same got removed in consultation
and with the assistance of Railway Protection Force and local civil authorities. For old
encroachments, where party is not amenable to persuasion, action is taken under Public
Premises (Eviction of Unauthorized Occupants) Act, 1971 (PPE Act, 1971), as amended
from time to time. Actual eviction of unauthorized occupants is carried out with the
assistance of State Government and police. Removal of encroachment is a continuous
process, as a result of which, in last three years and current year (up to June, 2016),
94.28 hectares of encroached land has been retrieved.

Railways have also taken measures to protect railway land from encroachment
which include licensing of land to railway employees for Grow More Food (GMF)
scheme, provision of boundary wall, fencing and tree plantations at vulnerable locations.

Increase in passenger fare

1471. SHRI KIRANMAY NANDA: Will the Minister of RAILWAY'S be pleased to
state:

(a) the details of sharp increase in passenger fare, ticket cancellation charges and

tatkal charges etc. in last three years;

(b) the amount of total extra earnings on account of these changes made by

Railways;

(¢c) whether Railways have improved upon profitability by doing so or just

compensated the losses; and
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(d) whether Government has any proposal to make further changes in the passenger

fare, cancellation charges, etc.?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI RAJEN

GOHAIN): (a) The details of increase in passenger fares in last three years are as under:

@i From 07.10.2013, fares for Second Class Ordinary (Non-suburban) were
increased by a maximum of ¥ 5/- in select distance slabs, while in the other
distance slabs there was no change in existing fares. There was also no
increase in either Second Class Ordinary (Suburban) or Second Class MST

fares. In all other classes, the increase was about 2%.

(i) From 25/6/2014 passenger fare was increased by 14.2%. However, there was
no increase in Second Class (Ordinary) Suburban fares upto a distance of 80

kilometers.

@iii) From 22.11.2015 the minimum chargeable fare for Second Class (Ordinary)

Non-suburban services has been increased from ¥ 5 to I 10.

(iv) The details of increase in tatkal charges during last three years are as under:

Revision in tatkal charges (in 3)

Class 2013-14 2014-15 2015-16 *

(from 01.04.2013) (from 25-12-2015)

Minimum Maximum Minimum  Maximum

Reserved Second Sitting (2S) 10 15 No change 10 15
Sleeper 90 175 100 200
AC Chair Car 100 200 125 225
AC-3 Tier 250 350 300 400
AC-2 Tier 300 400 400 500
Executive 300 400 400 500

* Subject to minimum distance for charge (in kms).

(v) The details of increase in cancellation charges during last three years are as

under:
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Revision in cancellation charges (in 3)
Class 2013-14 2014-15 2015-16

(from 01.04.2013) (from 12.11.2015)

Second 30 o0
Sleeper o0 120
AC Chair Car 90 180
AC-3 Economy 90 No change 180
AC-3 Tier 90 180
First Class 100 200
AC-2 Tier 100 200
AC First 120 240
Executive 120 240

(b) Tatkal and cancellation charges are accounted under the Head "Miscellancous

Coaching Receipt" and are not captured separately. The additional earning on account

of changes in passenger fare and Miscellaneous Coaching Receipt during last three

ycars arc¢ as under:

® in crore)

Additional earning on account of changes in

Year Passenger fare Miscellaneous
Coaching
Receipts
2013-14 450 928.70
2014-15 4000 989.58
2015-16 35 114838

(¢c) The losses incurred by Indian Railways on account of coaching services
during 2015-16 (Revised Estimate) is ¥ 34030.69 crore as compared to I 33490.95 crore

during 2014-15.

(d) Evaluation of various alternatives relating to rationalization of passenger fare

is a continuous and on-going process. At present, there is no such proposal.



